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NAME OF THE COMPANY: M/s. PIC India Financial Services 1.td.
Vis.
M/s. RS, India Pyt Lid. & ors,

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 2417242 of the
Companies Aet 2013.
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ORDER

Respondent have filed a detailed supplementary affidavit dated 18
July 2016 running into 383 pages. A copy thereof has been furnished to the
learned counsel for the non applicant-petitioner on 19t July 2016,
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Learned counsel for non applicant petitioner request for some time to file
reply to the supplementary affidavit. Let the reply be filed within one week
with a copy in advance to the counsel for applicant-respondent. Rejoinder

if any be filed within a weeks time.

2. List for further arguments on 7! September 2016,
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PRESIDENT
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MEMBER
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